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127/02/2026 (Friday) is for Misc., Stay, Clubbing, Early Hearing Applicatiba] @

e e —————_———.

! (Hybrid Court Hearing at 02.30 p. M.)

“SMC” | Shri Du \;mtﬁmﬁwfk";ddy, Vice-President (KZ) Court
Bench | {(Hvbrid Court Hearing at 10.30 AM) Room No.1
\& L. |
| “Patna” , Shri Duvvuru R [, Reddy, Vice-President (KZ) Court f
[ (SMC & Division) | & Room No.1
' Bench i Shri Rakesh Mishra, Accountant Member
(Hybrid) | (H vbrid Court Hearing after completion of “SMC*” & “Guwahati” Bench)
B e p e Shri George Mathan, Judicial Member Physical
Bench ’ & Hearing
(Physical) r’ Shri Madhusudan Sawdia, Accountant Member at
ﬁl (Physical Court Hearing at 10.30 AM.) ITAT,
| Cuttack
“B" QT NG Shri Rajesh Kumar, Accountant Member Court
Bench & Room No.2
(Hybrid) ' Shri Pradip Kumar Choubey, Judicial Member
’ (Hybrid Court Hearing at 10,30 AM)
[ For 24/02/2026 to 26/02/2026 | !
o Dt Shri Rajesh Kumar, Accountant Member Court
Bench & Room No.2 |
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member |
(Hybrid Court Hearing after completion of “B” Bench i
[ For 24/02/2026 to 26/02/2026 | ; |
' 7 o T | Shri Rajesh Kumar, Accountant Member Court ]
Bench & Room No.2 ,
(Hybrid) Shri Pradip Kumar Choubey, Judicial Member (
(Hybrid Court Hea ring after completion of “C” Bench
| [ For 24/02/2026 to 26/02/2026 ) f,
T "Guwahati” ." e Shri Sonjoy Sarma, Judicial Member Court |
Bench i & Room No.3
{(Hybrid) Shri Rakesh Mishra, Accountant Member |
(Hybrid Court Hearing at 10,30 ANM)
“Ranchi” | ~ Shri Sonjoy Sarma, Judiciai Member Court ;
Bench E & Room No.3
(Hybrid) | Shri Ratnesh Nandan Sahay, Accountant Member |
:
|

[ For 24/02/2026 to 26/02/2026 |

|

P |

Note : 1. “A” Bench of ITAT, Kolkata will not function during this week.

2. “B”, “C” & “D" Bench of ITAT, Kolkata will not function on 23/02/2026.

3. Ranchi Bench will not function on 23/02/2026.
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INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 23-FEBRUARY-2026 (MONDAY)

HYBRID COURT HEARING, GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

CONSTITUTION.

Appeal Number

Assessee Name Remarks

ITA 466/PAT/2025

[A] ARUN KUMAR SINGH

ITA 577/PAT/2025

[A] NAVIN KUMAR

ITA 579/PAT/2025

[D] SANJAY KUMAR

ITA 580/PAT/2025

[A] VRIKSH BE THE CHANGE

ITA 581/PAT/2025

[A] VIKASH KUMAR

ITA 582/PAT/2025

[A] MEALMONKS FOUNDATION

ITA 584/PAT/2025

[A] SUNITA DEVI SUNDARKA
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For Assistant Registran
19-Feb-2026




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID COURT HEARING, GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER
CONSTITUTION.

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

1 | ITA 363/PAT/2025 | 2017-18 | [A] PRAVEEN KUMAR MURARKA

2 | ITA 421/PAT/2025 | 2016-17 | [A] RITA DEVI

3 | ITA 457/PAT/2025 | 2017-18 | [A] SARITA SINHA

4 | ITA 495/PAT/2025 | 2013-14 | [A] SONA GOLD AGROCHEM PRIVATE LIMITED

5 | ITA 496/PAT/2025 | 2014-15 | [A] SONA GOLD AGROCHEM PRIVATE LIMITED

6 | ITA 520/PAT/2025 | 2025-26 | [A] DIVINE LIGHT FOUNDATION

7 | ITA 521/PAT/2025 | 2025-26 | [A] DIVINE LIGHT FOUNDATION
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For Assistant Registrar
19-Feb-2026|




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF DB BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID COURT HEARING, GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER
CONSTITUTION.

Assmt.

- Assessee Name Remarks

Srl | Appeal Number

1 | ITA 626/PAT/2024 | 2013-14 | [A] ANIRUDH KUMAR

2 | ITA627/PAT/2024 | 2014-15 | [A] ANIRUDH KUMAR

3 | ITA 628/PAT/2024 | 2015-16 | [A] ANIRUDH KUMAR

4 | ITA 629/PAT/2024 | 2016-17 | [A] ANIRUDH KUMAR

5 | ITA 56/PAT/2025 | 2011-12 | [A] MOHAMMAD SIKANDER RAJA

6 | ITA 380/PAT/2025 | 2018-19 | [D] RAJESH KUMAR

7 | ITA 422/PAT/2025 | 2015-16 | [A] RASHTRIYA SARVAJANIK MELA SAMITI

8 | ITA 467/PAT/2025 | 2011-12 | [A] SHREELEKHA JAGRITI

9 | ITA 505/PAT/2025 | 2023-24 | [A] HIRA PANNA JEWELLERS

10 | ITA 506/PAT/2025 | 2016-17 | [A] MEENA GUPTA

11 | SA 15/PAT/2025 2016-17 | [A] MEENA GUPTA
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For Assistant Registrar
19-Feb-2026]




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 23-FEBRUARY-2026 (MONDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID COURT HEARING, GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER
CONSTITUTION.

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

1 | ITA 576/PAT/2025 | 2020-21 |[A] SHARIQUE AHMAD

2 | ITA 578/PAT/2025 | 2015-2016 | [A] ANUP KASERA

3 | ITA 583/PAT/2025 | 2016-17 | [A] SHASHANK PRIYADARSHI L/H OF JAYABALA
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For Assistant Registrari
19-Feb-2026|
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INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID COURT HEARING, GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER
CONSTITUTION.

Assessee Name Remarks

Assmt.

Srl | Appeal Number ¥ aisir

1 | ITA 479/PAT/2025 | 1995-96 |[A] GANESH DUBEY

2 | ITA 480/PAT/2025 | 1996-97 | [A] GANESH DUBEY

3 | ITA 481/PAT/2025 | 1998-99 | [A] GANESH DUBEY

4 | ITA 482/PAT/2025 | 1999-2000 | [A] GANESH DUBEY

5 | ITA 483/PAT/2025 | 2000-01 | [A] GANESH DUBEY

&gt St

For Assistant Registrar
19-Feb-2026]




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

IN COURT ROOM 1

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

HYBRID COURT HEARING, GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER

CONSTITUTION.
Srl | Appeal Number A Assessee Name Remarks
Year
1 | ITA 517/PAT/2025 | 2005-06 | [A] PATNA DIESEL
For Assistant Registrar

19-Feb-2026|




INCOME TAX APPELLATE TRIBUNAL, PATNA

CAUSE LIST OF SMC BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

BEFORE HON'BLE DUVVURU RL REDDY, VICE PRESIDENT
AND HON'BLE RAKESH MISHRA, ACCOUNTANT MEMBER

IN COURT ROOM 1

HYBRID COURT HEARING, GOOGLE MEET ID: - GNG-ECRB-ZSA; TIME: - AS PER
CONSTITUTION.
Assmt.

Assessee Name
Year

Sr

Appeal Number Remarks

1 ITA 3/PAT/2025 2017-18 | [A] LEKHRAM PRASAD VERMA

2 | ITA 408/PAT/2025 | 2013-2014 [A] NEOGROWTH VYAPAAR PRIVATE LIMITED

3 | ITA 504/PAT/2025 | 2016-17 | [A] INDRONIL GHOSH
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For Assistant Registrar
19-Feb-202




2/19/26, 1:15 PM Cause list of DB & SMC Bench from 23-26 Feb, 2026

Cause list of DB & SMC Bench from 23-26 Feb, 2026

ITAT, Patna Bench < patna.bench@itat.nic.in >
Thu, 19 Feb 2026 1:14:51 PM +0530

To "ITAT, Kolkata Benches"<kolkata.bench@itat.nic.in>

Sir,
PFA,

W/T,
ITAT, Patna

1 Attachment(s)

19 02 2026 cause list.pdf
1.4 MB
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